Tripura Jute Mills Employees
(Revised Pay) Rules, 1999.
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NOEL{OR-FIN(PCYO9 DATED. AGARTALA, THE 5TH JULY, 1599

NOTIFICATION

7.2 Govemnor is pleased to revokea the Tripura Jute Mills Employess (Revised Pay) Rules, 1699

ciieet Grem the date of 1 is<ue o0 diveet ihat the Roard of Directors shall consider
owon ol pay seades o the oflicers o e dhers of the Zompaes on the Hines of proposals sl
“netions isaed sepautely.
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1

ANNEXURE - A

REVISED SCALES OF PAY FOR THE OFFICERS OF TRIPURA JUTE MILLS LTD. FROM 01.04.1999

EXISTING SCALES OF PAY

Rs 650 - 40 - 850 - 50 - 1250

Rs §00 - 50 - 1050 - 63 - 1530

Rs 1000 - 60 - 1300 - 70 - 1868

Rs 1400 - 70 - {750 - 75 - 2350

Rs 1800 .75 - 2175 - 100 - 2478

Rs 2500 - 100 - 3000

Rs5 3000 - 125 - 4000

MODIFIED SCALES OF PAY

_“_..._._k_...._._..,
[#]

1700-65-2220-70-2750-75-3980

i
i
i
:

2000-75-2750-80-3300-85-4410

2100-75-2700-80-3340-85-4530

2100-75-2250-80-2493-85-3000(SL)-
50-3720-95-4100-100-5000

| 3000-60-3720-95-4105-100-5000

1

,3200-85-35960-100-4760-105-5600
3000-90-3720-95-4100-100-5000

3200-95.3960-100-4760-105-5600

REVISED SCALES OF PAY

1
|
|
4
X i . -
|

Rs 5500 - 150 - 7750 - 175 - 9500 - 200 - 10708

E

‘Rs 6500 - 200 - 10500 - 225 - 12300
Rs 7450 - 225 - 11500 - 250 - 13000
Rs 7806 - 275 - 10000 - 300 - 15100

(Rs 10000 - 300 - 15100

Rs 10650-325-15850
Rs 10089 - 300 - 15100

Rs 10650 - 325 - 15350

REVISED SCALES OF PAY FOR THE WORKERS OF TRIPURA JUTE MILLS LTD.

RsB10-12-

[R5 640 -15 -

Rs 670 -13 -

Rs 700 -21 -

Rs 730 -25 -

775-15-790-16-950-20-1130

‘850—30-1090-35-‘1 370-46-2130

1020-40-1260-45-1620-50-2620
1300-50-1700-55-2140-60-3220

1300-50-1700-55-2140-60-3220
1020-40-1260-45-1620-50-2620

1450-60-1930-65-2450-70-3710

‘Rs 2600 - 55 - 2985 - 60 - 3285 - 65 - 3545

Rs 2750 - 70 - 38090 - 75 - 4825

Rs 3300 .+ 100 - 4800 - 110 - 5300 - 120 - 7100
Rs £200-120-6000-130-7300-150.8650

Rs 4200 - §20 - 6000 - 130 - 7300 - 150 - 8650
Rs 3300-100-4800-110-5300-120-71C0

Rs 5000 - 130 - 5690 - 150 - 8940 - 170 - 10300
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ANNEXURE-B

RATES OF DEARNESS/ADDITIONAL DEARNESS ALLOWANCE AT AICPI AVERAGE
2044 FOR INDUSTRIAL WORKERS TO BE NEUTRALISED WHILE FIXING PAY iN THE
REVISED PAY

RATEOFDATOBE ' RATE OF ADA TOTAL OF DAJADA

NEUTRALISED 70O BE : TOBE
NEUTRALISED' KNUUTRALISED

SLNO. CATEGORY OF EMPLOYEES

1 3r Production Officer Rs 60.00 Rs2534.00 :‘Rs2584.00

Z2 Other Officers Rs 300.00 .Rs 2194.00 Rs2494.00

.
f

Other Non-Supervisory 0.00 Rs2107.00 'Rs 2107.00
employees and workers
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ANNEXURE - C

EXISTING & REVISED SCALES OF PAY OF VARIOUS POSTS

EXISTING
3

3000 - 125 - 4000

3000 - 125 - 4000

2500 - 100 - 3000

i
12500 - 400 - 3008
f

12500 - 100 - 3000

i

11800-75-2175-100-2475
1
b

i
1400.70-1750-75-235C

11400-70-1750-75-2350

1000-60-1300-70-1850
i

800.50-1050-60-153¢

800-50-1050-60-1530

P
|

}800-50»1050—60—1530

l
|

'300-50-1050-60-1530
300-50-1050-60-1530

660-40-850-50-1250

SCALE OF PAY

R 5 P it o

i

R SR S R

MODIFIED SCALES CF PAY
4

3200-95-3960-100-4760-125-5600

3200-95-3560-100-4760-135-5603
3200.95-3960-160-4760-125-5600
3200-95-3960-100-47603-125-5600
3000-90-3720-95-4100-103-5000

3000-90-3720-95-4100-120-5000

2100-75-2250-80-2490-85-3500(SL

90-3720-95-4100-103-22C0

2100-75-2250-80-24%0-85-30CG0({ 5L

90-3720-95-4100-100-30C0

2100-75-2700-80-3340-55-4530

2000-75-2750.80-3393-55-4410

2000-75-2750-80-3350-£54410

2000-75-2750-80-3360-£54410

2000-75-2750-80-3380-224410

2000-75-2750-8C 3380254410

1700-65-2220-70-2725-72- 3980

P, EEPAEE

R

REVISED SCALE
5

17055707— 325- -I‘.a,-‘EBSO
10650 - 325 - 15850
10650 - 325~ 15850
10850 - 325 - 15850
10000 - 300 - 15100
10000 - 300 - 15100
7800 - 275 - 10000 - 300 - 15100
7800 - 275 - 10000 - 300 - 15100
7450 - 225 - 11500 - 250 - 13000
6500 - 200 - 10500 - 225 - 12300
6500 - 200 - 10500 - 225 - 12300
8500 - 200 - 10500 - 225 - 12300
8500 - 200 - 10500 - 225 - 12300

6500 - 200 - 10500 - 225 - 12300

5500 - 150 - 7750 - 175 - 8500 - 200 - 16700
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ANNEXURE - €

~ REVISED SCALE OF PAY
5

2600 - 55-2§85-60-3285-65- 3545

2600 - 55-2985-60-3285-85- 35435

2600 - 55-2885-60-3285-65- 3545

2600 - 55-2985-60-3285-65 3545

2600 - 55-2985-60-3285-65 3545

2600 - 55-2985-60-3285-85- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-85- 3545

2600 - 55-2985.60-3285-85- 3545

2600 - 55-2985-60-3265-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-32B5-65- 3545

2600 - 55-2985-50-3285-55- 3545

2600 - 55-2985.50-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

- EXISTING & REVISED SCALES OF PAY OF VARIOUS POSTS OF
TRIPURA JUTE MILLS LTD.
= S ‘E;IST]NG P . . -
|SLNQ___ DESIGNATION SCALE OF PAY __ MODIFIED SCALES OF PAY
toL | ? I S
1 SOFTNER FEEDER 610-12 - 775-15-750-1§-50-20-1130
! ; B B;EEAKER FEEDER B 610-12 - ‘ 7:77’.5‘15-79-0-“1{-3-_?;5.;-72'0-1130 "
3 7:}U‘7r;: ;A;F;IER - “B:;-l? - o 775-15-790-16-950-20-1130 A
A -
-5 INGARD DRGF—E;E;? B 76:0-;2'— o 775-15-780-16-950-20-1130 N
776 v ORG RECEIVEI; - ;1(}-12 - o 7?5-15-?90-36_-950-20-1150 ‘
7 MAJDOOR - 610-12 - - 775-15-790-16-950-20-1130
o & -+AD WASTE FEEDER - ;310’12 - v 775.15-790-16-950-20-1130 -
" 9 £NG RECEIVER ' 610-12 - 775-15-790-16-950-20-1130 -
10 EMULSION M.;N o 610-12 - - 775-15-790-16-950-20-1130 '
1 ROPE CUT;E;R- N -610-12 . 775-15-790-16-950-20-1130
12 TRI HIGH FEEDER 610-12 - 775-157790-16-950-20-1130
13 PILE Mx:r: o 7”““610-12 - - 775-15-790-16-950-20-1130 A
14 THR;AD-\:‘V;S;E_——_ 1217&12 - o -775-1;7975-15-950-20-1130 -
15 A J;-E_;UTTER 610-12—-_ 7?5:1 5-790-1 5—950;0-‘; 13077 S
16 WTE S;L;c_;;-ﬁi ;5—1 O-_12 _ ‘ 7?5-15—790-16-950-20—11;5I:; o
17 ;IREI\:AN——_ —_;012 o 775-15-790-16-950-20-1130 o
18 PR EOE!E;IN Sl-;FT—E_R —__“_6;0—7172?“ - ‘;’?5-15-790-16-950-20-1130 -
19 =2 BOBBIN S;E;ER A _6_1 0-12 - 7 775-15-780-16-950-20-1130 -

2600 - 55-2985-60-3285-65- 3545




REVISED SCALE OF PAY
5

2600 - 55-2985-60-3285-65 3545

2500 - 55-2985-60-3255-85- 3545

|

I 2600 - 55-2985-60-3285-65- 3545

! 26500 - 55-2985-60-3285-65- 3545
|

EXISTING
SLNO _ DESIGNATION SCALE OF PAY MODIFiTD SCALES OF PAY
1 2 7 fi 4
20 %4 SUVER FEEDER 610-12- 775-1%790-16-950-20-1130
j -‘W;:: SUVER FEEDER 610-12 - 47_775-1579}0:‘;;950»2{}-1 1;;_
| e o mstserssmine
23 ) MAZDOOR 610-12~ ) _;7;1—5-_"_9;-; 6:9‘50-20-1 1;377
U
[ e mom | meswsemin
26 ‘ 7.7 808 CLEANSR v B10-12- 775-15-730-16-950-20-1130
27 ‘ SEAM TIER 61.0-12 - v 775-15-"30-16-950-20-1130
28 v ZOMSMAN _ 610-12 - 775-15-7590-16-950-20-1130
29 ' leg..C;Rét;R . 610-12 - v 775-13-730-16-950-20-1130
30 EEAMING MA.ID':‘)CR 610-12 - 775-15730-16-950-20-1 1‘30
; 31 ' DEDR-—MEI:\';A.L- M;UDOOR. A 5“10-;2 —V o 775.-15-790-16-950-20-1130
_ 3; N .MAA;KMAN - .-;1-0-1 2. o 775-15-780-16-950-20-1130
‘33 ‘ _EATHERMAN 610-12- 775-15750-16-950-20-1130
34 MAIDO0R . 61012~ ‘ 775-15-730-16-§50-20-1130
‘ ;5 ' FICKERMAN _ .- 510-12 - - 775-15-750-16-950-20-1130
] _36 oH MfC_HELPE?. v _6-10?12-'_-__ ‘ | _7"75'1 5-750-16-950-20-1130
3'; N -EWWIG;JC—H;;R o 4-61_0:1;7-‘_. o 775157201 6-;350-20«1 130
7 3; _ H\’:F‘L‘-‘A;i(-: PRES&;J.:.N o :1:)_-12'- o 7751 5'90-16-950T26-1 130
I ;-Qw A 7:’;9&2;1" o Sv1 ;):2 ——_md - %’;‘5—‘. 5-750-16-850-20-1130
_40 7“>LE'4—DEﬁRFE_E‘—D—;=E__7" :5_10;2 - - 77'75—15-_'30-1 §-950-20-1130

2600 - 55-2885-60-3285-65- 3545

2600 - 55-2985-60-3285-85- 3545

2600 - 55-2685-60-3285-65- 3545

2600 - 55-2985-60-3265-65- 3545

2800 - 55-2985-60-3285-65- 3545

2600 - 55-2985-50-3285-85- 3345

2600 - 55-2985-60-3285-85 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2885-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

D e PR

2600 - 55-2885-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

i 2500 - 55-2985-50-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-50-3285-65- 3545




EXISTING

SLNO DESIGNATION SCALE OF F’A‘(

5. .2 5

41 ZAMPING MAC FEEDER 610-12 -
(& sweswes | medEe
P
PR

45 VALVE CUTTER | 810-12-

o couammmnns GBI
PR
b sesoeucrme bl
_ 49 SCDOWN MAZDOOR Y 61012 -

50  DEFARTMENTAL MAIDOOR 610-12 -

51 HOOP CUTTER 610-12 -
] ;2 - MASAN MAZDOOR . 5:0-12 - i
i 5_3 MAZDOOR _ 7 51A0-12 -

54 PEON 510-12 -
[ —5; A TRANS MAZDOOR A 6104; -

56 L S;'(;RE MAZDOOF: - ‘ £-51;J:12 -7
ﬁ 577 A DRESSER V6;0-12 -

_ 58 COOK 610-12 -

59 SCHOOL MOTHER 510-12 -
6 wosme ewi
s s s

MODIFIED SCALES OF PAY
4

775-15-793-16-950-20-1130
775-15-753-16-950-20-1130
775-15-790-16-950-20-1130
775-15-790-16.950-20-1130
-;?;-?5~;;;J-1 5-950-20-1130
775-15-790-16-850-20-1130
775-15-780-16-950-20-1130
7;_7-5-15-790-1 6-950-20-1130
775-15-790-16-950-20-1130
775-15-792-16-950-20-1130
775-15-790-16-950-20-1130
775-15-793-16-950-20-1130
775-15-790-16-950-20-1130
775-15-790-16-950-20-1130
775-15-790-156-250-20-1130
775-15-790-15-950-20-1130
775-15-790-18-950-20-1130
775-15-795-16-850-20-1130
775-15-780-16-950-20-1130

775-15-750-15-850-20-1130

775-15-790-16-950-20-1130

REVISED SCALE OF PAY
5

2B00 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2085-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545 .

2600 - 55-2985-80-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-50-3285-65- 3545

2600 - 55-2965-60-3285-85- 3545

2500 - 55-2985-80-3285-65- 3545

2600 - 55-2985-60-3285-65- 3345

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 35645

2600 - 55-2985-60-3285-65 3545

2500 - §5-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-65- 3545

2600 - 55-2985-60-3285-85- 3545




SLNO

62

63

64

G5

66

67

68

k]

70

71

72

73

74

75

76

77

78

78

80

81

a2

EXISTING

DESIGNATION SCALE OF PAY
P
§QC HELPER 810-12 -
SECURITY Gu_'..‘w'.D_—h 640-15 - o
SRR A —
STORE HELPER 640-15 -
e | T
womres | BGE
I
HEMING MIC OPERATOR ' 6:40—-15 -
O/H MC OPERATOR + 640—1_5 -
CRANE MAN ‘ '645-15 -
HELPER 640-15 -
OILER 640-15 -
s 640-15 -
Piti BOY CARDNG 640-15 -
LISTING MaX 546—15 -
BOSBIN REPAR : 7 '640—:1-5- - ‘
WEAVER ” - _;0—_1—57-
PAIR LOOM HELFER ‘ o ;;;»1; -l
o D oo,
2144 SPINNER . 51;0—15 - .
512 SPINNER . B43-15 -
,:..1.'4 P.WECEE A “ 54:)_15 .

MODIFIED SCALES COF PAY
4

775-15790-16-950-20-1130

850-30-1090-35-1370-40-2130

B50-30-1G90-35-1370-40-2130

850-30-1090-35-1370-40-2130

850-30-1090-35-1370-40-2130

850-30-1090-35-1370-40-2130C

B850-30-1G90-35-1370-40-2130

850-30-1080-35-1370-40-2130

850-30-10%0-35-1370-40-2130

850-30-1€90-35-1370.40-2130

850-30-109C-35-1370-40-2130

850-30-1690-35-1370-40-2120

850-30-1080-35-1370-40-2130

850-30-1090-35-1370-40-2130

850-30-1090-35-1370-40-2130C

B50-30-1090-35-1370-40-2120

850-30-1050-35-1370-40-2130

850-30-1050-35-1370-40-2130

850-30-1C50-35-1370-40-2130

850-30-1090-35-1370-40-2130

850-30-1095-35-1370-40-2130

REVISED SCALE OF PAY
5

2600 - 55-2985-60-3285-65- 3545

2750-70- 3800 - 754525

2750 -70- 3800 - 75 - 4925

2750 - 70 - 3800 - 75 - 4825

2750 - 70 - 3800 - 75 - 4925
27506 - 70 - 3600 - 75 - 4925
2750 - 70 - 3800 - 75 - 4925
2750 - 70 - 3800 - 75 - 4925
2750 - 70 - 3800 - 75 - 4925
2750 - 70 - 3B00 - 75 - 4925
2750 - 70 3800 - 75 - 4925

2750 - 70 - 3800 - 75 - 4825

2750-70-3800-75-4925

2750 -70- 3800 - 75 - 4925

2750 -70- 3800 -75- 4525

2750 - 70 - 3800 - 75 - 4925

2750 -70 - 3800 - 75 - 4825

2750 - 70 - 3800 - 75 - 4925

2750 - 70 - 3800 - 75 - 4825

2750 -70-3800-765 - 4925
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EXISTING

| SLNO: DESIGNATION SCALE OF PAY MODIFIED SCALES OF PAY REVISED SCALE OF PAY
1 2 3 4 5
83 SI2PECER | 64015 - 850-30-1090-35-1370-40-2130 2750 - 70 - 3800 - 75 - 4825
! P P ]
! !
B4  SPOOLAINDING OPERATOR 840-15 - 850-30-1030-35-1370-40-2133 . 2750 - 70 - 3800 - 75 - 4825
: i
85 | COPWANDING OPERATOR | 640-15 - 850-30-1090-35-1370-40-2130 | 2750- 70 - 3800 - 75 - 4925
86 PLUMBER ! 670-18 - | 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 119 - 5300 - 120 - 7100
i 5
| = |
87 AP OPERATCR | 670-18 - 102040-1260-45-1620:-50-2520 | 3300- 100- 4800 - 110~ 5900 - 120 - 7100
8 | MASAN 670-18 - 1020-40-1250-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5300 - 126 - 7100
89 ELECTRICIAN 670-18 - 1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
80 DG SET OPERATIR 670-18 - “1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5906 - 120 - 7100
t
o1 CARPENTOR 670-18 - 1020-40-1260-45-1520-50-2520 3300 - 100 - 4800 - 110 - 5500 - 120 - 7100
;
E - e i B g O
| S PAINTER CuM
2 seaLcms 670-18 - 1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5300 - 120 - 7100
8 TURNER §70-18 - 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
i
s St i N I 1
94 | GEMERALFITIER 670-18 - 1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5500 - 120 - 7100
95 TN SMITH 57018 - 1020-40-1250-45-1620-50-2620 3300 - 100 - 4800 - 130 - 5500 - 120 - 7100
I S
96 WELDER 670-18- 1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5900~ 120 - 7100
- e e = =
97 MCLDER 670.18 - 1020-40-1260-45-1620-50-2520 3360 - 100 - 4800 - 110 - 5900 - 120 - 7100
3
A T U S S
{
98 |  SLACKSMTH 670-18 - 1020-40-1260-45-1620-50-2520 3300 - 100 - £800 - 110 - 5900 - 120 - 7100
s 2 % s s o s e _
89 SHOPER 670-18 - 1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5300 - 120 - 7100
WY | e 670-18 - 1020-40-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
i‘ o R R S R it sy —— L
101 Loc 570-18 - 1020-46-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
102 DRIVER 670-18« 1020-46-1260-45-1620-50-2520 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
103 | TRANSFORY MECHANIC - 670-18 - 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
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: EXISTING A .
SLNO  DESIGNATION SCALE OF PAY _MODIFED SCALES OF PAY : REVISED SCALE OF PAY
1 2 3 ! 4 B
104 HEAD S/G 670-18 - i 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120- 7100
105 PHARMACIST 670-18 - 1300-50-1700-55-2140-60-3220 4200 - 120 - 6000 - 130 - 7300 - 150 - 8650
i
106 5 QG INVESTIGATOR 670-18 - 1300-50-1700-55-2140-60-3220 4200 - 120-8000 - 130 - 7300 - 150 - 8650
107 434 UNE SARDAR 670-18 - ; 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5800 - 120 - 7100
]
108 532 LINE SARDAR 670-18 - i 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800-110 - 5900 - 120 - 7100
1
109 ; ROLZ WINDING SARDAR 870-18 - 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5000 - 120 - 7100
110 COP WINDING SARDAR 870-18 - 1020-40-1250-45-1620-50-2620 3300 - 100 - 4500 - 110 - 5900 - 120 - 7100
111 BEAMING SARDAR 670-18 - 1020-40-126G-45-1620-50-2620 § 3300 - 100 - 4800 - 110 - 5900 - 520 - 7900 .
L e o S
112 LINE SARDAR { 670-18 - 1020-4C-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
SIS - S g, : . & 5 by s mnoae S S
! !
113 MIZIOOR SARDAR 670-18- 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
H I
- as g i _1‘,.,..1: s e o 28 T L rr e e ——— = e T ———
114 LOADER MISTRY | 670-18 - 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
|
T e - R R N e
115 CARPENTER B670-18- 1020-40-1260-45-1620-5C-2620 3300 - 100 - 4800- 110 - 5900 -120- 7100
116 LOOM MISTRY 670-18 - : 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
L e .
117 : WRHDING MISTRY 670-18 - | 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5500 - 120 - 7300
e S
18 | LATHEMAN 670-18 - 1020-40-1260-45-1620-50-2620 3300 - 106 - 4800 - 110 - 5900 - 120 - 7100
3 ¥
S o e e T Ty e R DS L S S
&
118 | FDOSHING MISTRY 670-18 - 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
- ! — e e e s
120 | OH MISTRY B70-18 - i 1020-40-1260-45-1620-50-2620 3300 - 100 - 4800 - 110 - 5900 - 120 - 7100
121 PMBOY SARDAR ! 670-18 - 1020-40-1260-45-1620-50-2620 : 3300 - 100 - 4800 - 110 - 5900 - 120 - 7500
ooy wamegets e w 4".. P, " - ? e
122 TG MISTRY 670-18 - 1020-40-1260-45-1620-50-2620 ! 3300 - 100 - 4800 - 110 - 5900 - 120 - 7500
L k
T e e _j_ s e Y B e %
123 | ORG MISTRY 670-18 - : 1020-40-1260-45-1620-50-2620 i 3300 - 100 - 4800 - 110 - 5800 - 120 - 7100
124 ! SPG MISTRY | 670-18 - H 1020-40-1260-45-1620-50-2620 ;

3300 - 100 - 4800 - 110 - 5900 - 120 - 7100

o e N A e




131

132

133

137

138

SLNO DESIGNATION
7 2 ,
125 CARRIAGE MISTRY
[
Erpre———
pp—
129 - _DRG SARDAR
130_ . BREATHE; SAADAR -

E IS5UE SARIAR

U D CLERM

STENDGRAPHER

WOURK ASSISTANT

CHARGE HANT

HEAD SARDAR

MIDCAL ASSISTANT

HEAD MISTRY

EXISTING
SCALE OF PAY

570.18 -

670-18 -

700-21 -

70521 -

703-2% -

700-21 -

70321 -

733-25 -

T30-25-

MODIFIED SCALES COF PAY
4

1020-40-1260-45-1620-20-2620

1020-40-125045-1620-50-2620

1020-40-1260-45-1620-80-2620

1020-40-1250-45-1620-30-2620

1020-40-1280-45-1620-30-2620

1020-40-1260-45-1620-30-2620

1020-40-1280-45-1620-20-262C

1300-50-1700-55-2140-60-2220

1300.50-1720-55-2140-63-3220

1020-40-1260-45-1620-52-2620

1020-40-1260-45-1620-50-2620

1300-50-1705-55-2140.60-3220

1450-60-1830-55-2450.70-3710

1450-60-1930-65-2450-70=3710

REVISED SCALE OF PAY
5

3300 - 100 - 4800 - 110 - 5902 - 120 - 7100

3300 -100-4800-110 - 5903 -122-7100

3300 - 400 - 4800 - 110 - 5800 - 120 - 7100

3300 - 100 - 4800 - 110 - 5800 - 120-7100

3300 - 100 - 4800 - 110 - 5903 - 120-7100

3300 - 100 - 4800 - 110 - 58053 - 1237100

3300 - 100 - 4800 - 110 - 5800 - 120 - 7100

4200 - 120-6000 - 130 - 7305 - 150 - 8650

4200 - 120 - BR00 - 130 - 7303 - 155 - 8650

3300- 100 - 4800 - 110- 5905 - 123- 7100

3300 - 100 - 4800 - 110 - 5800 - 120- 7100

4200 - 120 -5000- 130 - 7305 - 155- 8650

5000 - 130 - 6690 - 150 - 8940 - 170 - 10200

5000 - 130 - 6690 - 150 - 8940 - 170 - 10300

10
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ANNEXURE-D

b ' " TERMS AND CONDITIONS OF PAY REVISION OF THE OFFICERS

AND WORKERS OF THE TRIPURA JUTE MILLS LTD.

1. The pay revision shall come into force from 01.04.1999 and apply to persons
appointed in the regular scale of pay, but shall not apply to -

@
(b)

(©)
()

(e)
®

(a)

(b)

Persons not in whole-time employment,

Persons in contingent employment;

Persons paid otherwise than on a monthly basis mcludmg those paid
on only on piece-rate basis;

Persons employed on contract basis except where the terms of contract

" - provide otherwise;

Persons re-emploved in the service after retirement;

Any other class or category of persons whom the Tripura Tute Mills
Ltd. with the approval of the State Government in Finance Department
may, by order, specifically exclude from the operation of all or any
of the provisions herein contained.

"2, Definition  For the purpose of the provisions herein contained -

‘BASIC PAY" means the pay as defined in Fundamental Rule 9(21)(a)(i).
‘EXISTING SCALE’ means scale shown in column 2 of Annexure-A
as applicable to the post held by the employee of Tripura Jute Mills
Ltd. as on the First Day of April, 1999.

‘EXISTING EMOLUMENTS’ means the aggregate of :

(i) ~ The Basic Pay in the Existing Scale;

(i)  Deamess allowance/Addl Dearness Allowance appropriate to
the Basic Pay admissible at the All India Consumer Price
Index (AICP1) for Industrial Worker average 2044 as per
Annexure-B;

(i) ~ The Interim Relief released upto SE03.1999.

the o If there 1s any fraction of a rupee in the aggregate, fraction below 50 (fifty)
paise shall be ignored, while fraction of 50 (fifty) paise and above shall be rounded off

to the next higher rupee.

(d)

‘REVISED SCALE’ means the corresponding revised scale of pay
in relation.to the existing scale of pay, introduced from the First
Day of April, 1999 as indicated in column No.5 of Annexure-C.



4

4.

3

Scale of Pay
of Posts

Drawal of pay
in the Revised
Scules

Exercise of
Option

"

. (e) ‘PRE-REVISED SCALE’ means a scale shown in column-2 of
. Annexure-A. Y ¢

() ‘PRE-REVISED SCALE CORRESPONDING TO A REVISED
SCALE’ means a pre-revised scale shown in column-2 of Annexure-A
against a revised scale in column-4 of the same Annexure.

(&) ‘REVISED SCALE CORRESPONDING TO A PRE-REVISED
SCALE’ means a revised scale shown in column-4 of Annexure-A
against a pre-revised scale in column-2 of the same Annexure.

(h) ‘MODIFIED SCALE’ means a scale shown in column 4 of Annexure-C
(1) ‘SCHEDULE’ means a schedule annexed herewith.

)] ‘EMPLOYEE’ means persons appointed by the Tripura Jute Mills Ltd
in the regular scale of pay from time to time in Tripura Jute Mills Ltd.

From the date of commencement of the pay revision, the scale of pay of every post
whose existing scale is specified in column-3 of Annexure-C shall be as specified in
column-4 thereof w.e.f. 01.04.1999,

Provided that where a post and its promotion post carry the same revised scale of pay,
the Tripura Jute Mills Ltd. with prior approval of the State Government in the Finance
Department may, having regard to the recruitment rules for the promotion post, distingish
it from its feeder post in such a manner as may be deemed necessary.

Save as otherwise provided herein, an employee of the Tripura Jute Mills Ltd. shall
draw pay in the revised scale applicable to the post to which he is appointed.

Provided further that when an employee holds the charge of a post otherwise than by
regular appointment/promotion to that post as on 01.04.1999 his pay shall be fixed in
the revised scale of pay corresponding to the pre-revised scale of pay of his substantive

post.

(a) An employee may exercise option to come over to the revised scale of pay
either on 01.04.1999 or on the next date of increment between First Day of April,
1999 and 31st Day of March, 2000, both days inclusive. The employee concerned
shall exercise and submit option electing to draw revised pay in writing in the form
provided in  Schedule-I annexed herewith so as to reach the Managing Director of
Tripura JTute Mills Ltd. within 90 (ninety) days of the date of issue of pay revision

order.



o

6. Fixation of
Initial Pay in the
Revised Scales
af Pay

-')‘

Provided further that : )
-’ - ‘."
v

(1) In the case of an employee, who was, on the date of such publication
or, as the case may be, on the date of such order, out of India on leave
or deputation or active service, the said option shall be exercised in
writing so as to reach the said authority within 90 (ninety) days of the
date of his taking over the charge of his post in India; and '

(i1) Where an employee was under suspension on the First Day of April,
1999, the option may be exercised within 90 (ninety) days of the date of
his retwrn to his duty if that date is later than the date prescribed.

Also provided that :

(1) an employee may elect to continue to draw pay in the existing scale
until the date on which he earns his next increment in the existing scale
between the First Day of April, 1999 and 31st Day of March, 2000,
both days inclusive. g

(i}  the option to retain the existing scale under the above proviso shall be
admissible only in respect of one existing scale.

(b) If the intimation regarding option is not received within the time mentioned
above, the employee to whon these provision apply shall be deemed to have elected
to be governed by the revised scale of pay with cffect on and from First Day of April,
1992

(c) The option once exercised shall be final.

The Initia! Pay of an employee in the revised scale of pay shall, unless the Tripura
Jute Mills Ltd. with prior approval of the State Government in the Finance Department
by a special order directs otherwise, be fixed on the basis of his ‘EMOLUMENTS’
which '

shall include the following :

(a) Basic Pay as on 01.04.1999 or the date of coming overto the Revised
Scale from the Pre-Revised Scaleas per option exercised inclusive of
increment on 01.04.1999 or on the date of option, if-any.

{b) Dearness Allowance/Addi Dearness Allowance appropriate to the Basic
Pay admissible at the All Indin Consumer Price Index (AICPI), for

the indusirial workers, average 2044 as per Annexure-B.

{(c) Amount of Interim Relief released upto 31.03.1999.
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7. Regulution of
increment in the
Revised Scule

(d) Fixation benelit at the rate of 3¢ percent of the Basic Pay in the existing
scale as on the date of coming over to the revised scale.

The aggregate of ‘EMOLUMENTS” should be rounded off to whole rupee. Fraction
below 30 paise shall be ignored, while fraction of 50 paise and above shall be rounded
off to the next rupee. The aggregate amount so arrived at shall be the Basic Pay in the
Revised Scalé-of Pay, provided that in the event of such amount not coinciding with
any stage in their relevant Scale of Pay the Basic Pay shall be the next higher stage in
the said Scale of Pay.

Provided that :
1) If the minimum of the revised scale is more than the amount so arrived
at, the Basic Pay shall be fixed at the minimum of the Revised Scale;

(i)  Ifthe amount so arrived at is more than the maximum of the Revised
Scale of Pay, the Basic Pay shall be fixed at the maxin:um of that Scale
of Pay.

Note - 1 : Where an employee of the Tripura Jute Mills Ltd. was under suspension on
the date of introduction of these Rules, he shall continue to draw subsistence
allowance based on existing scale of pay and his pay in the Revised Scale of Pay will
be subject to final order on the pending disciplinary proceedings.

Note - 2 : In case of an employee who elects under para 5(a) or is deemed to have
elected under para 5(b) to draw Pay in the Revised Scale of Pay w.e.f. the First Day of
April. 1999, when the normal date of increment in the existing scale of pay is also the
Ist April, 1999, the increment in the existing scale of pay shall be drawn first and
thereafter the pay of the employee shail be fixed in the revised scale of pay.

Provided that the fixation of pay of the employees in the Revised Scale of Pay made by
the Pay & Accounts Office or any other Office of the Tripura Jute Mills Ltd. shall be
provisional and such fixation shall be subject to the confirmation by the Finance
Department, Government of Tripura or Accountant General, Tripura.

Note-3 : The initial pay fixation shall be made in the form prescribed in Schedule-1I
annexed annexed herewith.

An employee whose pay has been fixed in the Revised Scale of Pay under these
provisions, shall draw next increment after completion of 12 (twelve) months’
qualifving service from the date of fixation of Initial Pay in the Revised Scale.

Provided that
(1) In cases where the pay of an employee is stepped up in terms of para
8. the next increment shall be granted on completion of qualifying
service of 12 (twelve) months from the date of stepping up of the
pay in the Revised Scale;

*
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8. Stepping up

A

of pay

- -

(ii) «» Ifanempiovee cams any promotion or any y other :,p.dn“:z.tz‘.z o te ey
SC'ilL on 3¢ after the date option. the next ificrement in revised scale will
"fall duesfter LOL‘;‘;;ﬁlLthn of 12 (twelve) montis of gualifing service
from the date of fixation of pay in the higher sezle as per normal rules.

In cases, where a senior emplosee promoted 10 a higher post before the First Day of
April, 1999, draws less pay in the Revised Scale of Pay than his junior who has been
promoted to the higher post orn or after the First Day of April. 1999. the pay of-dhe

_ senior emplevee should be steprad up to an nmount equal to the pay as fixed for his

9. Payment of
Finaneial benefis
aceruing due fo

Jixution of pay

junior in the Revised Scale of Pay of the higher post subject 1 the fuliifiment of the
following conditions :

(a) Both the senior and the junior employees should belong to the
same seniority list and the posts in which they have been promoted
should be 1dentical:

(b) The Pre-Revised and the Revised Scales of Pav of the lower and the
higher posts in which they are entitled to draw pay should be 1dentical;

(c) The senior employee at the time of promotion was drawing equal or
more pay than his junior;

(d) The anoraly shouid be directly as a result of the application of the
provisions of FR 22C or any other rule or order regulaung pay fixation
on such promotion in the Revised Scale of Pay:

(e) However. if even inthe lower post, the junior employes was drawing
more pay in the Pre-Revised Scale than that of his senior culleague by
virtue of any advance increments granted to him or otherwise, ithe
benefit of steppinz up shall not be available to the effected employee.

The financial benefits accruing due to fixation of pay in the Revised Scale of Pay as on
01.04.1999 or on the dzie of coming over to the Revised Scale shall be paid in cash.
The arrears of pay arising out ¢f :@h fixation fallen due from the date of fixation of pay
in the Revised Seale il dravel Tpay in the Revised Scale shall also be paid in cash.

Note -1 : “Arrears of Pzy” inrelation to an employez for a particular pericd means he
difference batween the aggrezatz of pay and allowances to v rncl ne is entitled on

account of the revision i pay ard zﬂlowzmccq under these pl‘(“ isions for the period in
question and  the aggresate of 172 pay and allowances o which he would have been

-entitled for that period ad his pzv .md alm\‘. ances not been s¢ ravised.

Note - 2 : An underizking iz the following proterma qha“ he ohnzined from each

employee tefore any payment of revised pay is made to him on the basis of the

provisional fixation.

<1

“Ido hereby undormke o recvive revised 1‘:.3; on the hasis of the
= of my nuv on e conditivn that shell refu nd

provisionl ixe
amount . L over sal, {1 ar. which may be deizcted subscquently




